Information in respect of various Branches/Sections of Himachal
Pradesh Vidhan Sabha Secretariat Under Section 4 (1)(a) of the Right
to Information Act, 2005 to facilitate the information seekers is as
follows:

1. Establishment Branch

Establishment Branch has to play a pivotal role in each and every
institution/organization of the Government. Mainly, service matters of the Government servants
are dealt in the Branch and vis-a-vis administrative functions are also carried out to be
compatible with the Rules/Regulations/Exclusive Orders/standing instructions of the Government
operative from time to time. A precise detail of functions being carried out in the Establishment
Branch is given here below for the benefit of information seekers under the Right to Information
Act, 2005:

Disciplinary actions against all categories of employees are initiated from this Branch as &
when required and penalties, if need be, are also imposed.
Reference: The Himachal Pradesh Vidhan Sabha (Recruitment & Conditions of
Service) Rules, 1974, Central Civil Services (Classification Control & Appeal) Rules,
1965.

ii) The Administrative functions compatible with the operative
Acts/Rules/Regulations/Standing executive instructions are also carried out.
Reference: Himachal Pradesh Vidhan Sabha Secretariat, Regulations, 2002.

iii) Creation of various categories of posts including intiation of process for filling up
these posts by way of direct recruitment.

iv) Deputation of employees on seconedment and borrowing of services of any category
of employees from any other department on seconedment basis to this Secretariat.

v) Recruitment on contract basis, engagement on daily wages basis of various

categories of employees and posting of Co-terminus with the Hon’ble Speaker and
Hon’ble Deputy Speaker.
vi) Cases of employment on compassionate ground are also processed for providing
employment to the wards of those also die in harness.
vii)  Deployment of employees at Tapovan, Dharamshala.
viii)  Matters relating to various Service Associations of this Secretariat are also sorted out
and settled.
ix) All matters relating to services of various categories are initiated/processed; viz,
* Roster for direct recruitment and for promotion to various categories of posts are
maintained;
» Establishment register and delinquent registers are also maintained;
*  Up to date information in respect of those employees who are to retire within next
24 months, regularization of Adhoc Services, Probation and Confirmation of
employees is also maintained;
*  Memorandum for adhoc and regular Departmental Promotion Committees,
» All court cases file are prepared by the employees and defended on behalf of H.P.
Vidhan Sabha.



*  Review of service of those employees who attained the age of 50-55 years or put
in 30 years of service in their job

*  Miscellaneous other matters, such as, pay fixation of all categories of employees
on revision of pay scale and on promotion;

o Seniority lists of all categories of employees are maintained, and

* Department examinations are conducted each year in the month of
February/March for class-1 Gazaatted Officer.

X) Besides the Service Books and Personal Files of total employees on roll (excluding
co-terminus) are maintained.
Xi) Work relating to personnel Management Information System (E-service Books) in

respect of total employees on roll (excluding co-terminus) is also undertaken.
xii)  Issuing if identity cards to the employees working in this Secretariat.

In addition to it identity cards are also issued to the Heads of various offices situated
within the Vidhan Sabha precincts i.e. PWD, Sub Division, PWD (Electrical) Sub Division, UCO
Bank Branch, and H.P. Vidhan Sabha civil dispensary.

Note: Information seekers under the Right to Information Act, 2005 can ask for any
information as detailed above and besides it can also ask for the miscellaneous information

which could not be inadvertently reflected in the above detail in respect of Establishment Branch
of H.P. Vidhan Sabha.
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COMMITTEES:

1. Constitution of House Committees: At the commencement of the first session after each
general election and thereafter before the commencement of each financial year or from time to
time when the occasion otherwise arises, different Committees of the House for specific, or
general purposes shall be nominated by the speaker.

2. Business Advisory Committee: There shall be a Committee called the Business Advisory
Committee nominated by the Speaker which shall consist of not more then

seven members including the Speaker, Deputy Speaker and parliamentary Affairs Minister. The
Speaker shall be the ex-officio Chairman of the Committee. It shall be the function of the
Committee to recommend the time that should be allocated for the discussion of Government and
private bills, motions, resolutions and other business referred to it by the Speaker.

3. Privileges Committee: there shall be a committee on Privileges which shall consist of not more
than seven members nominated by the Speaker every year. The committee shall examine every
question referred to it and determine with reference to the facts of each case whether a breach of
privilege is involved, and if so, the nature of the breach, the circumstances leading to it and make
such recommendations as it may deem fit.

4. Ethics Committee : there shall be a committee on Ethics like privileges committee which shall
consist of not more than seven members nominated by the Speaker every year. The committee
shall examine every question referred to it and determine with reference to the facts of each case
whether a breach of privilege is involved, and if so, the nature of the breach, the circumstances
leading to it and make such recommendations as it may deem fit.

5. Subordinate Legislation Committee: there shall be a committee on the Subordinate Legislation,
which shall consist of not more than nine members, nominated by the Speaker. The Committee
shall in particular, scrutinize the various rules, regulations, sub-rules, bye-laws etc. framed under
any lawful authority or delegation conferred by the constitution of India and report to the House.

6. Petition: Petition may be presented or submitted with the consent of the speaker :



(1) a Bill which has been published under rule 131 or which has been introduced in the
House;

(i1) any matter connected with the business pending before the House;

(ii1) any matter of general public interest provided that it is not one:-

(a) which falls within the cognizance of a court of law having jurisdiction in any
part of India or a court of enquiry or a statutory body or tribunal or authority or
a quasi-judicial body or a commission;

(b) which should ordinarily be raised in the Parliament or any other state
Legislature;

(c) which can be raised on a substantive motion or resolution;

(d) for which remedy is available under the law; including rules, regulations, by-
laws made by the Union or State Governments or any authority to whom power
to make such rules, regulations, etc. is delegated.

Petition dealing with financial matters: A petition, dealing with any of the matters specified
in sub-clauses (a) to (f) of clause (1) of Article 199 of the Constitution or
involving expenditure from the Consolidated fund of the State, shall not be
presented to the House unless recommended by the Governor.

Reference to concerned Committee: Every petition shall, after presentation by a member or
report by the Secretary, as the case may be, stand referred to the concerned
Departmental Standing Committee.

Relating Session:
1. Preliminary arrangements.
Governors Address.
Budgetary Process.
Sitting Arrangements in House.
Notice Under Rule-41, 46, Postponed & Rejected Questions.
Notice under Rule-101.
Notice under rule-61,62, 63
Notice under Rule-67, 117,130
9. Statement by Minister Under Rule-317.
10. Notice Under Rule- 324
11. Obituary Reference.
12. Nomination of Members to various Govt. Committees / University / Board/Corp. etc.
13. Processing of Govt. Bills.
14. Laying of Papers on the Table of the House.
15. Brief Resume.
16. Circulation of Administrative Reports of various departments.
17. Preparation of write up of Agenda for the day.
18. Preparation of Assembly Bulletin.

PN R WD

Elections:

1. General/By Election Vidhan Sabha/ Lok Sabha/ Rajya Sabha.
Conferences:

1. PO's Conference.

2. CPA Conference.

3. Orientation Seminar.

4. Chief Whips Conference.

5. Dr. Y.S. Parmar Birth Anniversary.



Other Informations:

Lo kWD =

Motion of Confidence and No-Confidence.
Recognition of Political Parties

Party Position.

Arrest/detention of Members.

Ratification of Constitution Amendments.
Journal of Parliamentary Information.
Procedural Enquiry.

Anti -defection matters.

Miscellaneous correspondence with other States.

4. Account Branch

This is reference to this U.O. Note VS/Estt/RTI Act/6-4/2006-I11 dated 19"

January, 2010 particulars of the business being transacted in the Account Branch of this
Secretariat are as follow:-

M
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Salary of Staff

Processing of staff HBA Cases.

Calculation & deduction of Income Tax of the Staff.

Preparation of bills pertaining to drawl of retrial benefits.

Processing of G.P.F & C.P.S. cases of staff along with sanctioning of advances &
with drawls from the fund.

T.A. Bills of Staff.

Handling of cash.

Medical Reimbursement of staff and Pensioners.

Contingency Bills.

All the Bills referred to above are prepared in the bill package which is already

connected with Computer Branch of H.P.Vidhan Sabha.

5. MEMBER AMENITIES SECTION

Brief description of the information asked for by P.1.0. vide U.O. No.
VS/Estt./R.Act./6-4/2006-Vol. III dated 19-1-2010 and subsequent
reminder dated 9-3-2010.

OIS

Salary of Hon’ble Speaker & Dy. Speaker.

T.A. Bills of Hon ' ble Speaker and sanction of advance.
Salary of Hon’ble Members.

T.A. Bills of Hon’ble Members.

T.A. Bills of Hon’ble MLAs received for counter signature.



17.
18.
19.
20.
21.
22.
23.
24.
25.
26.
27.
28.
29.
30.
31.

Free Travel Concession Reimbursement of Hon ble Members.

MCA/HBA to Hon’ble Members Speaker and Dy. Speaker.

Calculation of income Tax of Hon’ble Members, Speaker and Dy. Speaker.
Discretionary Grant of presiding Olfficers.

Issuing of permits to MLAs.

Identity Card of MLAs. & Ex-MLAs.

Correspondence regarding vehicles from Defence Quota.

Convening of meeting of Member amenities Committee.

Installation of telephones of Hon'ble Members.

Allotment of Accommodation including garages to Hon’ble Members.
Re-imbursement of electricity/water charges and telephone rent to Hon’ble
Members./Ex-MLASs.

Maintenance of EPBX system of Vidhan Sabha/Metropole.

Allotment of accommodation to staff of H.P. Vidhan Sabha.

Telephone Bills of Vidhan Sabha Secretariat.

Medical Bills of Hon ' ble Speaker & Dy. Speaker and Members.

Budget under major Head 2011, 2059, 2216, 7610, 2235 & 2058

Sanction of estimates of PWD under major Head 2059 and 2216.
Correspondence regarding information of facilities of MLA's from other states.
Reconciliation of Expenditure and receipt figures with AG/Treasury.
Correspondence regarding 1 3™ Finance Commission.

Correspondence regarding Audit.

Manual Updation.

HBA/MCA to Ex-MLA-sanction thereof.

Medical Re-imbursement to Ex-MLAs and family Pensioners.

Free Travel Concession to Ex-MLAs.

Pension to Ex-MLAs.

Recovery Cell

32.
33.
34.
35.

Updation of loan and recovery cases of MLAs/Ex-MLAs and Ministers.
Maintenance and upkeep of recovery Registers.

Printing of D.O. pads of MLAs.

Reconciliation of the loans advanced with the audit Office.
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Constitution of the Committee :- There shall be a Committee on Public

Undertakings which shall consist of not more than eleven members nominated by the Speaker.



250.

Functions of the Committee:- The Committee shall examine the working of the

Public Undertakings. The functions of the Committee shall be :-

(a)

(b)
(c)

(d)

to examine the reports and accounts of the Public Undertakings, the Committee
shall examine the working of the various Public Undertakings, functioning in the
state.

to examine the reports, if any, of the Comptroller and Auditor-General of India on
Public Undertakings.

to examine in the context of the autonomy and efficiency of the public
undertakings, whether the affairs of the public undertakings are being managed in
accordance with sound business principles and prudent commercial practices: and
to exercise such other functions vested in the Committee on Public Accounts in
relation to the Public Undertakings specified in the Directions by the Speaker as
are not covered by clauses (a) and (c) above and as may be allotted to the
Committee by the Speaker from time to time :

Provided that the Committee shall not examine and investigate any of the following,

namely :-

(1) matters of major Government policy as distinct from business or commercial
functions of the Public Undertakings ;

(11) matters of day-to-day administration ; and

(ii1)  matters for the consideration of which machinery is established by any special

statute under which a Public Undertakings is established.

Internal Working Rules of the Committee on Public Undertakings.

( Certified in Hindi vide Notification No. 1-94/98-VS, Dated 10.12.02)

1. Selection of Subjects for Examination- (i) The Committee shall select from time to

time for ex

amination such Public Undertakings or such subjects as they may deem fit and as fall

within their terms of reference. In addition to the examination of Public Undertakings/
Corporation/Board, it includes those units also, which are established/ sponsored by the central
Government in the territory of the State.

(ii) The programme of work for the examination of subjects may be
determined of the Committee from time to time

(iii) The Committee shall select from time to time the audit report (
Commercial) paras in respect of Public Undertakings for detailed
examination.

Appointment of Sub-Committees:- (i) The Committee may from time to time
appoint one or more Sub-Committees for carrying out detailed examination of various
subjects.




(ii)  The Chairman and members of the Sub-Committee(s) shall be appointee
by the Chairman of Committee from amongst the members of the
Committee. A Sub- Committee shall consist of not more than five
members and the quorum of constitute a sitting of the Sub-Committee shall
be two members.

3. Notice of the sitting:- The meeting of the Committee shall be held on such date and at
such hours as the Chairman of the Committee may fix:

Provided that if the Chairman of the Committee is not readily available, the
Secretary/Committee officer of Vidhan Sabha Secretariat may fix the date and time of the
meeting

4. Material to be furnished to the Committee:- (i) The department/Undertaking
concerned with be subject to be examined by the Committee shall be asked in writing be the
secretariat to furnish fifteen sets of the necessary material for the use of the members of the
Committee. In addition to it, the concerned department has to furnish suo-motu five sets of
material to the office of Accountant General.

(ii) The Accountant General shall be requested to send fifteen copies of
Memorandum of Important Points in respect of paras of the audit Report (
Commercial) selected by the Committee for detailed examination.

5. Circulation of material to Members :- The material as soon as possible, after its
receipt in the Vidhan Sabha Secretariat, shall be circulated to members of the Committee during
its sitting.

6. Material circulated to the Committee to be treated a Confidential :- The material
circulated to the Committee shall be treated as confidential and the contents thereof shall neither
be divulged to anyone nor, shall any reference be made to such information outside the
committee at any time before the before on the subject has been presented to the House. There
after, reference may be made only to such information as is available in the documents or
records laid on the Table.

(ii) No document submitted to the committee shall be withdrawn or altered
without the knowledge and approval of the Committee.

7. Questions by Members :- The Members of the Committee may, after going through the
material, suggest points on which further written information is required by them.

8. Questionnaire for department/Undertaking :- (i) The points suggested by members,
together with other relevant points prepared by the secretariat concerning the subject under
examination shall be consolidated in the form of a questionnaire for written answer.




(ii) The list of consolidated points shall be placed before the Committee for
approval of the Chairman, After approval by the Chairman, it shall be sent
to the concerned Department/ Undertaking. The Department/Undertaking
concerned shall furnish fifteen sets of replies in the annotated form, duly
annexed with three authenticated copies by the Secretary of the
department concerned to the Vidhan Sabha Secretariat within a period of
one month.

(iii) The written replies to the list of points received from the concerned
Department/Undertaking shall be circulated to the members of the
committee in the manner prescribed in Rule-5 of these rules.

9 Study Tours :- The Committee may undertake on the spot study tour of various Public
Undertakings connected.

10  Points for Oral Examination :- The Secretariat shall prepare a list of points or questions
for oral examination of the witnesses incorporating therein any suggestions that may be received
from members of the Committee and the Accountant General in this regards for the approval of
the Chairman.

11. Procedure When Taking Oral Evidence:- The Chairman shall put questions one be one
to the witnesses. If any member desires to put question, he may do so with the permission of the
Chairman. In case the witness is not in a position to elucidate any point immediately, he may be
permitted by the chairman to furnish a reply to the Secretariat in writing within one month or as
the chairman may direct, in the manner as specified in rule 8 (ii)

12. Points On Which Further Information is Required :- The witness shall note down the
points of which latest/further information is required by the Committee during evidence and
submit the replies in writing within a prescribed period of one month or as the chairman may
direct.

13. Production of Documents :- (i) The Committee may send for persons papers and
records required in connection with examination of the Undertaking/Department in terms of Rule
223 of the Rules of Procedure and Conduct of Business of Himachal Pradesh Legislative
Assemble, 1973. In case of secret document required for the Committee, such papers may be
made available by the Undertaking/Department confidentially to the chairman in the first
instance unless it is certified by the Minister concerned that the documents could not be made
available on the ground that the disclosure would be prejudicial to the safety or interest of the
State.

(ii) The Chairman may give due consideration to the wishes of the
Undertaking/Department before making any secret document available to the
members of the Committee. Any difference of opinion between the
Undertakings/Department and the Chairman may be settled by discussion and
if no satisfactory arrangement is arrived at, the matter shall be placed before
the speaker for his decision, which be final.



14. Verbatim Record of Proceeding :- (i) Verbatim Record of the Proceedings sittings of
the Committee at which evidence is taken is taken, shall be kept by the Vidhan Sabha Secretariat.

(ii) Relevant portions of the verbatim record will be forwarded to Officers
tendering evidence before the Committee for correction and return the same within fortnightly of
their. If corrected copies are not received back within the stipulated period Reporter’s copy shall
be treated as authentic.

15. Expunction from the Verbatim Proceedings :- Expunctions from the Verbatim
Proceedings shall be governed with the approval of the Chairman of the Committee.

16.  Minutes of the Sittings :- The Reporter of the Secretariat shall draft minutes of the
sittings to the Committee for approval of the Chairman or the member who presided at the
sittings as the case may be . It is necessary that minutes of the sittings of the Committee should
be errorless.

17 Preparation of Draft Report :- When Examination of any subject has been completed,
the committee may formulate its conclusions and recommendations.

(ii) On the basis of the conclusions and recommendations draft of the report
shall be prepared by the Secretariat.

(iii) The Draft Report together with suggestions , if any, received from the
members shall be considered in a sitting of the Committee. The members
Shall be considered in sitting of the Committee. The Report shall embody
the decisions of the majority of the members present at the sitting at which
the Report is considered and adopted.

18. Supply of Advance Copies of Report to Department for Factual Verification :-

(i) If the Committee so decided, advance copies of the Report as adopted by the Committee shall
be marked as secret and sent to the concerned department for factual verification with in a
prescribed period. It shall be enjoined upon them to treat the contents of the Report as secret until
the Report is presented to the House.

(ii) The Chairman may make such factual changes in the Draft Report as he
may think fit on the basis of the changes intimated by the concerned
department, before the report is presented to the House.

19.  Distribution of Report :- As soon as possible after the presentation of the Report to the
House copies thereof shall be made available to the members of the House and the concerned
department.

20. Action taken by the Government on Recommendations of the Report :- (i) While
forwarding the Report to the Government the Department concerned shall be asked to furnish a




statement showing action taken on the recommendation contained in the Report of the
Committee within three months from the date of its presentation to the House.

(ii) No extension beyond three months shall ordinarily be granted except in
very exceptional circumstances upto another period of one month with the
approval of the Chairman. In case no reply is received during this
extended period the matter shall be placed before the committee for the
orders.

(iii) After the receipt of the replies from the concerned department the
Committee shall consider them and finalise their views as to whether the
replies are acceptable to them or not. In respect of the replies to
recommendations, which are not accepted by the Government, the
Committee may again call upon the representatives of the department
concerned for oral evidence and express their own views, in case they do
not accept the replies of the Government. Thereafter the Committee shall
lay a statement of the Table of the House in order to inform the House of
the action taken on the original recommendations made by the Committee.

21. Incorporation of Points of Procedure in the Rules :- Any addition or alteration to
these rules from time to time shall he incorporated in the rules after due approval.
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13. REPORTERS BRANCH

REPORTEIRS’ BRANCH

CHIEF REPORTER
(CONTROLLING OFFICER)
(PB-4, GROUP-(I), 15600-39100, GRADE
PAY-6600)

SR REPORTERS/REPORTERS
TOTAL STRENGTH-18

SR REPORTERS (HINDI-4, ENGLISH-2) REPORTERS-(12)
(BY PROMOTION) (BY DIRECT RECRUITMENT)
(PB-4, GROUP-(l), 15600-39100, GRADE (PB-3, GROUP-(l), 10300-34800, GRADE PAY-
PAY-6600) 5000)
I
HINDI-8 ENGLISH-1

VACANT-1 VACANT-2
JOB ASSIGNMENT

CHIEF REPORTER The Chief Reporter supervises the work of all Sr. Reporters/Reporters

during the year, culls out assurances given by the Hon’ble Chief
Minister/Ministers on the Floor of the House, circulates House
Proceedings among the Hon'ble Chief Minister/Ministers & Hon’ble
Members for verification and return;, and also publishes the days
Proceedings on the Website of the Vidhan Sabha during Assembly days,
edits Question Hours for telecasting on Doordarshan daily during
Assembly Session.



SR. REPORTERS /

REPORTERS All Sr. Reporters and Reporters work as a team in preparing verbatim
proceedings of the House which sits for a minimum period of 35 days in a
calendar year. All Sr. Reporters/Reporters take down verbatim records of
the House Proceedings each day during Assembly Sessions and prepare
hard copy on computer. While preparing verbatim proceedings of the
House, assurances as given by the Hon’ble Chief Minister/Ministers on
the Floor of the House are also indicated. Likewise un-parliamentary
words and Rulings made by the Chair are also marked/flagged
accordingly in each day’s proceedings.

During the period, the House is not in Session, the House Committees
namely Public Accounts Committee, Public Undertakings Committee,
Estimates Committee, Welfare Committee, Subordinate Legislation
Committee, Public Administration Committee, Human Development
Committee, General Development Committee, Rural Planning Committee,
Select Committee, Privilege Committee, Library & Member Amenities
Committee, Rules Committee and Ethics Committee hold meetings to
transact Legislative Business. In all at least 30 meetings take place in a
month, proceedings of which are prepared by the Sr.
Reporters/Reporters. In most of the meetings oral examinations of Heads
of the Departments of Government are conducted. Verbatim proceedings
of all such meetings is prepared by Sr. Reporters/Reporters, which form
basis for preparation of Committee Reports. While on study tour each
Committee is accompanied among others by Sr. Reporter/Reporter. This
process continues throughout the year.

14. Printing & Translation Section

Printing & Translation Branch is at present under the over all
control of Editor of Debates. For supervision the Seniormost Sr. Translator has
been assigned the additional work of Section Incharge. This branch has been
assigned the work of printing of Vidhan Sabha proceedings, Reports of various
House Committees, Proceedings in brief, Assembly Bulletin, Assembly
Questions and all other miscellaneous work in the Vidhan Sabha Secretariat.

The proof reading work of above-mentioned publications received
from the H.P. Govt. Printing Press is also undertaken in the branch. All the
translation work, as and when required, is undertaken in the branch.

15. Editing Branch

The proceedings of the Vidhan Sabha sittings are noted and
prepared verbatim by the Vidhan Sabha Senior Reporters /Reporters turn by
turn. At the end of the sitting, the proceedings as prepared by the Reporters



are submitted to the Chief Reporter where the compilation of the same is done.
After the compilation two hard copies of the proceedings are submitted by the
Chief Reporter to the Editor of Debates for editing purpose. At present two
Seniormost Sr. Reporters have been assigned the editing work under the over
all control of Editor of Debates during inter session period. While editing the
proceedings the corrections made by Hon’ble members in their speeches are in-
corporated in the proceedings as per Directions by the Hon’ble Speaker in this
behalf. After finishing the work by these two Sr. Reporters the proceedings are
put-up to the Editor of Debates for final editing.

After thorough perusal of the proceedings by the Editor of Debates,
the same are submitted to the Secretary for approval of the Hon’ble Speaker.
The 1st copy as approved by the Hon’ble Speaker is sent for printing. In the
2nd copy the corrections, if any, made by the Hon’ble Members in their
speeches and expunctions, if any, as ordered by the Chair, are carried out as
per the 1st copy. The 2nd copy is then kept in the Vidhan Sabha library for
record. At present 100 copies of the proceedings called “Debate” are printed by
the H.P. Govt. Printing Press. After printed copies are received the same are
distributed as per approved mailing list and 20 copies of each of the “Debate”
are sent to the Vidhan Sabha Library for record and sale by the sale counter in
the Vidhan Sabha Library.

fEArae USel fqem JHT qRadrerld | &1 WRd 31T 2 |

1 PESEZRG I
2 Ruré vd f&de srgum

URIP IART - S99 39FT H 20,000 & T J&id | Slifs G offorderer
g, urferarie, UaieRyl, JAH BUR, AR ARIRIBRUI, B, A IR g6 A
T, die e, Rl @1 deifEi udH Siadid iR fRErad uqw @l dell Tl
AR | g favdl w R

G AfREd dgd B YRid o SRR, (TARIAIIST, SR I,
TSR Gd Y03Mg0sR0 sTfe & | Siifh 3T (GIRY) &1 fohd Wil | WR=y STaedda iR
QIBTT TGN H d8 BR SIbT JeAAT AT S Faball & | A & SffaRad gas) a4t
Qi JRIBTd & TRl gRT 15 & & fog 33 HRars S ol 2 |




Ruld vd fde squm

S IR H g FrefaRad vera/arh Suae 7 |

—L

feATere e fag™ 9w & SrRiare! |
fearae uqwr fau 9w e |
fEArae e fum |91 gaifes |
fEArae yaer fqum 991 qew uR=y |

feArad Ucel fagm 9w 9o A |

feATerer yoer fau |41, 5T aTel HT AFHHTTT |
feArae e fem 991, A= BT AFHHTT |
feaTrae uqer fau™ |1, HAfeal & RUic |
Jlh |qYT I Briare! |

TR {1 & HRaATe! |

11 9i¥$N vd SRAa-50

12 R g=9-15 (=) vd 3ion) |

(2)(®)5 ¥ & forg TRIGM T@ S a1t TR U |

© o0 ~N oo O ~ wWw N

—L
o

1 SFTd AR

2 IR STl

3  <rEw i gfoem
4 & fegA

I8 9! Uol@/ufdd had da¥ 7g TN {6l I 7 |

SURIET $ &1 YT IJHNN b IffCIR e GBIl H 3fHelkg Hel Ud ddl
HTIeX |l g |



31feiRg HaT

eI &7 ° T Uokg ¥ S B

1 | Uedl R W S aTel BRI (TUR-3lS)

2 f2Hrad gwl faum w91 @l 4o SriarEdl (herRawi)
3 feATeel yeer fau™ 9w & AT el & 99 U |
4 afafoar & gt 9|

Aol HTey

d BToHex | g 991 Firarery & Fw i 40 & T A8yl Yo g,
S baet Hed WR & USH (6 I & |

17. Speaker,s Office
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19. Secretary Office

The following information/record is maintained/ available with
the Private Secretary to the Secretary, H.P. Vidhan Sabha :-

(1) Record relating to the Recruitment to the various posts in the
Vidhan Sabha Secretariat.

(i1)) All the record relating to promotions to the various posts i.e.
proceedings of the Departmental promotion Committee; and

(i11) Annual Confidential Reports of all the Officers/Officials of
Vidhan Sabha Secretariat.
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